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Paper Mills Limited, Nepanagar, for the
year 1972-73, together with the Audi-
tors’ Report on the Accounts and the
comments of the Comptroller and Au-
ditor General of India thereon.

(ii) Review by Government on the
working of the Company.

{Placed in Library. See No. LT-6941/74
for (i) and (ii).]

Ninth Annual Report and Accounts (1972-
73) of the Cement Corporation of Inc'a
Ltd., New Delhi and rclated papers

SHRI Z. R. ANSARI: Sir, I also beg to
lay on the Table a copy each (in English
and Hindi) cf the following papers:—

(i) Ninth Annual Report and Ac-
counts of the Cement Corporation of
India Ltd., New Delhi, for the vyear
1v72-73, together with the Auditors’
Report on the Accounts and the com-
ments cf the Comptroller and Auditor
General of India thereon.

(ii) Review by  Government on the
working of the Corporation.

[Placed in Library. See No. LT-6939/74
for (i) and (ii).] .

Third Anrcuzl Report and Accounts {(197z-
73) of the Hindustan Paper Couporation
Ltd,, and related papers.

SHRI Z. R. ANSARI: Sir, I also bez
to lay on the Table a copy each (in Eng-
lish and Hindi) of the following papers:—

(i) Third Annval Report and Ac-
counts of the Hindustan Paper Cor-
poration Limited, for the year 1972-73,
together with the Auditors' Report on
the Accounts and the comments of the
Comptroller and  Auditor General' of
India thereon.

(i) Review by Governmen: on the

working of the Corporation.
[Placed in Library. See No. LT-6942/74
for (i) and (ii).]
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First Annual Report and Accounts (1972-
73) o/ the Bhar.t Opthalmic Gliss Lid.,
Durgapur ang related papers

SHRI Z. R. ANSARI: Sir, I also beg to
iy on the Table a copy each (in English
and Hind:) of the following papers:—

«y First Annual  Report and Ac-
crunts of the Bharat Opthalmic Glass
Limited, Durgapur, for the year 1972-
73, together with the Auditors’ Report
cn the Accounts and the comments of
the Comptroller and  Auditor General
of TIndia thereon.

(1) Review by  Government on the
woirking of the Company.

[Placed m Library. See No. LT-6940/
74 for () and (ii).]

©oihi Manicipal Corporation (Ailowances
G Couneiiars and Aldermen) Anicodient
Raules, 1974

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): Sir, I beg to lay on
the Table, under sub-section (2) of sec-
tuon 479 of the Delbi Municipal Corpo-
ration /.ci, 1957, a copy (in English and
Hindi) of the Ministry of Home Affairs
Notification  No. U-13021/4/73 [ Delhi
dated the 5th April, 1974, publishing the
Delhi Municipal  Corporation  (Allow-
ances of Councillors and Aldermen)
Amendment Rules, 1974, [Placed .in Lib-
rary. See No. LT-6809/74.]

CALLING ATTENTION TO A MATTER
C¥ URGENT PUBLIC IMPORTANCE

Acute shortage of bread and baby-food in
Delhi

SHRI JAGDISH PRASAD MATHUR
(Rajasthan): Sir, I beg to call the atten-
tion of the Minister of Agriculture to the
acute shortage of bread in, and virtual
disappearance of baby-food from, Delhi
markets.

[{Mr. Deputy Chairman in the Chair.]
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THE MINISTER OF SVATE IN THE
MINISIRY OF AGRICULYURE (SHRI
ANNASAHEB P. SHINDE): Sir, some
snortage of bread was reported in Delhi
in the third week of April, but no short-
age 1s reported at preseat after the prices
were revised with effect from 26th April,
1974,

The present demand of bread in Deli:
1s estimated to be of the order of abour
30.000 tonnes per annum. Against this,
the registered cabacity of the three units
in the organised sector is about 27,928
tonnes and the level of production dur-
ing 1973 has been of the same order. In
addition, there are a large number of
small bakeries in the unorganised sector.
and the total production is more or less
sufficient to  meer the requirements o.
Delhi.

WNo report about virtual disappearance
of baby foocd {rom the Delhi markets
has been received, but it is in short sup
ply because of general shortage of baby
toods in the country,

The present demand of infant milk
fooed in the country is estimated to be 1n
the vicinity of 25,000 tonnes and the levei
of production is of the order of about
21,000 tonnes per annum. Because of the
unprecedented drop in milk collection 1r
view of drought conditions and floods
and its after effects, baby food manufac-
tuiers arc faced with a  serious problem
of .lising their capacity. Because of these
factors and the increase in the price of
muk, the babv food manufacturers have
been facing difficulties in augmenting pro-
duction. The item ‘milk food’ is covered
under the Essential Commodities Act in
respect of which a special watch is being
kept on the production, distribution and
prices. When shortage of babv food in
21y State or area is reported, manufac-
wurers are contacted to provide all pos-
sible assistance in increasing the supplies/
availabilities of baby food in that area.

N wEm SR W "
¥ wERg T w1 fv 3w aww
faeelt & Sz A g FAT W@ R
qF @ g 5 wEdw A wded
g el off gt § T gdEd W@
Iy 8N, g% 99 T T AT AIEL
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T fawar gwmy (Interruption)
i A g AfET e wic w4 et
are ¥ oS feafy 9w Fwd ge
W SR s frar @ oAy wwgw
78l § AR gide § 3 47 AT weww
¥ ar fawow wd & o daer
T IFIT & AAAT 19 & WK @
e ¥ frex =0 s ¥ o sy
g 99 ¥ ouF w0 o¥g A a1 fF
ST W W Wg oar Adw off s oF
FEW AT AT NI AT (WA ofr
Y @l T TEAHE & S [has
GIET AT TT F WY 9T ST a7
Wg fuewi oar AR o9g Aww &
IE g% @ Al =1 fEgar Sy
| WFH UG FAT FT wF (SHET
USAT H % g1 TH(| FaA I@T
T3 CHP OTa av fF ow@r dar
dgq S @ Hogar #iv weg
USAT HY €90F AT AT IH & 07
AT G5 4T q7ar A1 @ T gHI
LT TRE I R E > PRV

a4

am § f: wEy g &Fdw v
0 HF TFR ¥ fqw @F wR
O 99 wEl @y fAw oWg wy

TS SAGTAT FAAT TEAT |

ECEUIPE [ S T CTE
TT W e am Az g B fergmam

~

4 9a & frg fe dear T /AT
FT TA g a8 ¢ fggram fiad
I3 @1 uw wrfefraeT whaxfadr @
S TggEn T dEE § gadt g
I R ow oww s W ISifeAs
afffme ¥ wwa gaw wew o
Wl A ;AT § wdEr § AR
7o # gigdl qer % % T
o fro oY 2/ F0 sw faaw
F WA g § & 97 B IOEA
Fal &, & Arde ¥ o nmay fw
7 gFy il w§ ¥ wg fewd
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[+t st @R A

g ¥ Tag AT ¥ WT g A
3G, ad B fAwiw w37 & (&g
&1 forae 35 gTEE HATHN FHAMAT § |
1 Fr oWE TH THRX & AT EGE
fagsr wow FE F@OTT FANEE
&, Sq6T 979 418 TTHE T A
@ &; #ifE gawr s fAatm s
& ag fpefr 91T § 7T T7F AT
& sige eyfadt qar @l g1 AMA
qgMEI, TAM W AAS § a1 G@E
qereff § foqar gaArEr g, w9A
uF mAaws g w0 Wi srgE ar,
afea g & fafwa s oAy & A
St F=El &0 WET WAC ST g,
Iy faedy  wudr  fEEAr SgmEr
WAMET FYG@T §, T WA T
g g gufg S® HIAGrE @l
3w F7F AR (qEd qi w15
g% q¢ 947 %3 fya wa T fEeEl
FGAT A7 ATY FATHD FART § ST
qaw %1 gl § AW aE0 qaEr
FTH AT W &7

SHRI ANNASAHEB P. SHINDE: I
appleciate ine concern of the henourable
Member and I am  prepared to accom-
pany hum to any place in Delhi to find
vut whether ihere is any shortage. If there
s any shortage, perhaps it will gwve wus
an opportunity w look into this pro-
blem. My mformation is there was some
shortage in the third week of April as I
have mentioned in the statement. But
now according to my information and
according 1o the report of the Delhi Ad-
ministration also, no shortage is report-
ed. As regards reasons as 0 why there
was shortage, one reascn was the bread
-n1ce was conirolled in Delhi while 1n
wutside areas it was not controlled and
was not availabie cheap, and bakery pur-
chases were poing out from Delhi to
other arcas. Now, as a result of new po-
licy, the prices would now be more or
iess the same in all parts of the country
and the bakeries would have the same

freedom to purchase maida etc., from
flnnie mille atc Some ouonta was being al-
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lowed to the States because of the pre-
sent constraints. But the States were not
in a position to utilise the full capacity.
Certain units in certain States were not
i a position to utilise the full capacity.
That would no longer be the position
after the 15th May throughout the coun-
try as far as bakery units were concern-
ed. Then about baby food, as I have al-
ready said, there has been some shortage.
‘ihe demand is more, production is less.
Aud as the honourable Member is aware,
in baby food milk is the raw material o
it is one of the very important raw mate-
rials  required for baby food. In this
country because of last year’s drought
milk production was affected. Even the
Jairies which were operating in India,
were not in a  position to get adequate
supplies; most of the dairies were ope-
rating at 50 per cent capacity. Increasing
milk production, development of animal
husbandry in our country, etc., these are
farger issucs. At the moment because of
large-scale drought last year, this year’s
milk yield has bteen very badly affected.
In recent years in fact in States like
Gujarat and  Rajasthan because of the
drought the required quantities of milk
were not available and there was shortage
in baby food. The drought has adversely
affected the milk production which in turn
affected the availability of baby food.
The shortage in baby food is not be-
cause of a deliberate effort of manufac-
tur:rs to manipulate. It is because they
were unable to utilise their full capacity
for production because the raw material
required for manufacture of baby food
was not available in the required quantity.
Bui let us hope with this rainy season.
after the monsoon, perhaps milk availa-
bility may improve and these perhaps
these shortages can be overcome. There is
informal price control as far as baby
focd is concerned. This item is control-
led under [Essential Commodities Act.
Every seller or distributor is required to
exhibit the quantity he holds, the quan-
tity he has sold and the price at which
it is being sold. All these restrictions are
there under the  FEssential Commodities

Act to provide some protection to the
consumers.

MR Wt T demw
(Trrear) : waremer fY, 3 g7 A
AFT AN wErTm ¥ zAAr Azt
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o faar ¥ AR 3o wved &
g g\ I A & fRg & =W
F faq 3o T W sl w1 T
frar st wAar g, A¥fw oR@ @)
S Faw fegd F g@ o 99 W
F oW Sk gw A oA faema
2% & fF IAT Rt AuAA
TWE W TR |EL AT I
g fomd #gr mar g 7 gy wiw
faqe & am@ #AEEl F  FUAT
TR m W § gg fEam a4
G o U (T LA SO
¥ may § o gg oar feadr wf
g SAFT ATWON  THE  ArE; W
gEear g1 #wEA Fgar foefet
NowHT @, g T WAr g, AGA
§ mamr wEd g & sewmw
frr fga fem & oaF o wrdo

Ao & wvadid  ga  ar  ATHT
fegifg #v &1 AqeEad T

wga ag § 5 o mifo wmwo &
UG- CENC AL AC S A T A
ERICUIEG C O s I T 7
gafee oId HT gWET AISEIA
frear @c) § owwwr eww W
o diFar Tredr § Foar feag
FT U F914 FW FET & fF gy
I oFH F AT ;W & AT TR
UATES WIIHEE ¥ gad &, o
Feerey foex & @@ fuewd g ar
TSt fo=r § 1 919 g9 O w8, o9
BrE-Ble F= gg & faar fawa
@ E arza ggd = &r aers
F IHET GYEIT 1 % <@l &7
A @ #g T MmO sy
¥ greafrr o g0 ¥ maaT
fegve foer arsex o@T & SEET
WFT TF (e AW Y g A
gAY & A 9T 7 WU fwer
T § AR arEre § 98 18 wAU
feet & wra & faw @1 &0 @
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o Tl TEE ar ¥ fF o gar
T P TT F WMT W QAT
Fmy F 10 o9 w1 FEANL FT
ot feafs 3z & =
g & Jpfaed s 9@ AN
F faw g wr srewme fr o7 #
amifas  gftr & |y s @
AT F IIHFT FEAATT FT AT R
St g7 & fead wd & 9% e
INT AT 7§, WEW KT FATE
T W g Wi 9K’ wE FE gy
¥ frr fam @ &1 39 &
fega a1 =34t frpm % 6 mrw
T G @7 weIw H g Wielwae
T o & g f& ogEF o oam
w1 g0 § g9 g &1 fe7 faam
Srar &1 AE BT &1 AR HAFA
#§ a8 war fv oFF ot &
For & 5 oovw o= ¥ g9
ar faeqr & #XF TS Al @
g, wrEE A FAE qi @8

w g’

§ UF qAq HIT T FHI
T TATA EIHT AT S @ R
T i ¢ fFowm 1 T oam
F FEIT AT FogArR Ag gy
TAIZT AT FFHT W1 @ § F4ifE
gAY g SAGT HIAT FH g AT
Il SIg SATer g1 AW B
I w1 T4 fgw & osa@ w@rg
uw-un fem & foag zgx & suw
fmr W & A g ad faw <
g e w7 3T AT gl W 8
RIS SRR (I T C R
FATE TN TEi &7
SHRI ANNASAHEB P. SHINDE: 1
¢> not know. There is shortage of milk in
the country as I said earlier. I have no im-
mediate answers to many of these difh-
culties. Evervthing will depend upon

production and to what extent we are in
a position to meet the gap between de-

mand and cemele. o AL

Il
h
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[Shri Annasaheb P. Shinde]

have no information, if the hon. lady
Member has any specific information and
if she gives it tc me, I will find out whe-
ther it is taking place. The probability
seems to be less as far as milk smuggling
is concerned.

As far as skimmed milk powder is con-
cerned, for baby food manufacture it is
required. The hon. lady Member made a
statement that considerable quantity of
skimmed milk powder is sold in the black
market. I have no  information on this
point. Skimmed milk powder is imported
in this country and it is mainly used by
and handed over to, our organised dairy
sector and the same is given to the pub-
lic after the manufacture. Instead of con-
tradicting the hon lady Member, I would
request her—I know her sincerity—to give
me some specific case and then we will
probably look into the matter.

We are quite aware that baby food is
a verv important item  particularly for
our infants in the country where the
mothers are not able to feed them pro-
perlv. Again a< 1 said earlier we in the
Government are aware of it. The Minis-
trv of Industrial Development is in charee
of it and thev are interested in develop-
ing this industrv. A number of Letters of
Intent are issped to new parties. It is not
a question of installed capacity. It is real-
iv a ouestion of raw materials available
in adeauate auantities.

SHRT ANNASAHEB P. SHINDE: The
Government  would like to take proper
sters and encourage more production of
babv food in fime< to come.

st @edt  Fawy  d@uem
@ omaAm 98 T EiE
N g9 F1 FAT 8, Feeg fuew
M Ay feam @1, 1T gw A
FA & A IART QFT T TS 1
q7E A THAAT AT ATREA T¢ TF
Fal AEY @ 7
SHRI ANNASAHEB P. SHINDE: Sir
in Delhi. there is a ban at the moment

on a number of milk products and it 1s
ior preserving milk and making it avail-

- 1

e mve

[RAJYA SABHA]

to a maiter of urgent 96
public importance

cestion 1s concerned. 1 will pass it on ic
;1e Industrial Development Ministry and
nev will examine it and see to what ex-
tent it would be feasible and whether 1t
wiil benefit the consumers T will pass 1t
on to the Mimstry of Industrial Develop-
ment

MwA qEHy FAR ESEA ¢
TE AT AR, a0 99 7Y VF § |

SHRI NIREN GHOSH (West Lengal):
2yr, T dispute the statement of the honour-
a5l Minister that drought has brought
aoout this shortase of milk and baby food
~acause droughts were there before also
2nd no such thing happened at that time.
=n, why are vou bringing forth this ar-
«amem? This is what I cannot follow.
The babyvfoed has disappeared from the
-1arket and it is so tor more than a vear
ur at least in Calcutta this is my expen-
=nce and there is intense price hike in this
sad there is blackmarketing also. There-
-ore. the auestion is  whether vou will
commandeer the entire stocks because this
« @a vital product for the growth and
aourishment of the  children, what vou
zall, the future generation. Whether vou
2ire for them or not I do not know and
- seems that vou do not care at all. So.
*hgy is the first question. Why are vou
ailowing them abnormal profits? Even if
your statement is correct that droughts
~ave brought about this which T dispute.
*his has never been the case before. Rut
iy time vou are bringing in this cques-
tron.

~Now, I come to the question of bread
ven in the ration shops there has been
1 substantial increase in the price of wheat
and this has heen done bv the Govern-
ment itself. You have surrendered to the
wheat lobby all along the line. The FICCI
~iys that it should be Rs. 85 per gqum-
1al and you have fixed it at Rs. 105 per
suintal. The entire Opposition and even
some members from your own party de-
manded that the entire marketable sur-
»lus be taken over at a reasonable bprice
and be distributed to the wneople. But.
instead of doing that, you have comnle-
tely <urrendered to the traders also and
wvou are denending on them. Tt is, there-
fore, natural that the foodgrains will dis-
appear and thev will make abnormal pro-
fits, You have pumped out thougands of
nnd making abnormal

thatv aras
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profits and perhaps you will be pumping
out more and the entire planning can go
awry even on this single item. I would
itke to know whether it is not a fact that
after the presentation of the Budget the
Planning Commission appointed an All-
India Consumer Society and whether it
18 not a fact that they have found thal
within two months, not even two months
but only in one-and-a-half months the
prices of the essential commodities in-
cluding wheat and bread and other things
have gone up by 50 per cent to 70 per cent.
That being the case, I ask you whether you
will or not reverse that policy even now,
even at this late stage, and commandeer
the entire stocks and make them available
to the people through the public distribution
channels. You yourself are contributing
to the price hike and the inflationary si-
tvation by every single step that you are
taking and you have seen to it that the
prices rise, This is what you are doing.
1 would like to have specific answers to
the questions 1 have raised. Then Sir, 1
will come to the railway issue and we
shall take it up Jater.

SHRI ANNASAHEB P. SHINDE: Sir.
for my friend, Shri Niren Ghosh, all
issues are very simple and he has very
easy solution for everything and I have
nothing to say against him because he
has the right to hold his own views. Then
Sir. T would not like to discuss the ge-
neral policy with regard to wheat be-
cause that is not really relevant to the
present issue. The one point that he has
raised is about the prices, the increase in
prices. It is true that Government itself
has raised the issue price of wheat. For-
merly, wheat was being issued at 90
paise per kilo; now the issue price is
Rs. 125 to State Government and whole-
salers. For retailers, it is still higher. So
to that extent, increase has taken place
We knew that this price increase is like-
ly to have a very adverse effect and would
cause hardship: we were aware of that
But I don’t think there was any way out
for the Government . . .

SHRI NIREN GHOSH: No way out? .

SHRI ANNASAHEB P. SHINDE:
Ultimately. cheap foodgrain is no solu-
tion: it would have adversely affected the

production. This price increase had to be |
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theie because of two reasons. First of all,
in order to give remunerative price to the
producers . . .

SHRiI NIREN GHOSH: But has the
peasant ever got this price?

SHRI ANNASAHEB P. SHINDE:
Then, a heavy subsidy leads to a number
of distortions in the economy. Therefore,
with the best of intentions, this decision
has been taken. These are larger issues
and you can take advantage of some other
opportunity to discuss this.

Then, Sir, he made a  statement, how
the milk production is affected? Sir, he is
a knowledgeable person. He knows that
because ot drought, milk production is
adversely affected. There was drought in
certain parts of the country . . .

SHRI NIREN GHOSH: Droughts were
there before also_ . .

SHRI ANNASAHEB P. SHINDE: Ac-
tually, if you look into the details, you
will find that in this country per head
milk availability is not quite satisfactory;
decrease is taking place. When there is
drought, milk shortages are there. And
unless we modernize our animal husban-
dry, we cannot have any increased level
Our productivity is so low. Most of the
catile are useless cattle. It is a subject
matter for discussion. It is so because of
the rate of pregnancy. If the health of
the cattle is not good, there can be low
rate of pregnancy. Sir, some very rich
areas of cattle. like Rajasthan, Guiarat
and a number of other areas were very
badlv affected by  drought and, there-
fore. milk  vroduction was adversely
affected. Therefore. there was milk shor-
tage. So my statement stand . . .

SHRI NIREN GHOSH:
about the baby food.

I also asked

SHRI ANNASAHEB P. SHINDE: As
far as baby food manufacture is con-
cerned. some aspects of it are dealt with
by the Ministry of Industrial Develop-
ment. According to whatever informa-
tion I have, they were given a price rise
in March. 1973, to the tune of 9 per
cent, and thereafter actually the .prices of
some of the raw materials increas-
,ed from 21 to 30 per cent. The

Il
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[Shr:1 Annasaheb P. Shinde]
price increase was not given. There
was a diversification of their pro-
duction. Recently, the Cost Accounting
Branch of the Ministry of Industrial De-
velopment have started examining this
question, and they are likely to take
some decisicn. But I do not think in the
case of such a commodity, complete take-
over 15 a proper solution of the problem.

MR. DEPUTY CHAIRMAN: Mr.
Nawal Kishore,

st Aam fe (Say WiAW):
T, A F FI7 Am9d § AR
& ag wwr g f5 s i w®
gtge & dfew 7 F Tl @9
Y I qua ¥ T8 wey) IR
wrg7 ggE & F f& 7 o=wAA
¥ fog dure &, & wgar 9w §
fr ag fud a9 g § w4 ¥,
o &€ ¥ I A g W fF
feafg sar 81 gaw wm@ B &
75 &4 ¥ I FT qW 90 A N
T, 95 9§ wAr, WA} ARE
20 ¥ wgrer g AT AT IF ¥
qz B THw O Td @ @
g EFr & AT ag s fv A
gRT F UgS AG) G, @Ay A 2

@a T, g afgwr sfgw
@t st wdffy 3T HT UF guw
qEUT g1 oW, g qrenT H
a qt facge Fdq grar § W A
wE A AT adw gl )

M gHT qH  3AFT UF AR
TAFT I qeag gm fvoge oA
FHY AT EY AL fFaqTT WSy
¥ gy vy oqm 9T WA WY AT
fag feeet 771 8, famelt @ g
T qEIE FT g, A AT gEr ALY
g3t § T agr gg v FAY #
g T oggit oacw A #o dte
@2, ot & gy O § oo
wr fafwer § w318 @1 5 3o
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¥ Tm @A I A g, G TvEE
T 78 ST gw A, § g arer
g fr oz & mratw & gg AT 2
g Fg1 fa s ofmre gadsd
MRS TG EPN FEaE gg AL

qIAT | Jg AYGAST I 100 qA
¥ gnfr) midy Ay 22 @ @

AT, FGT /G 22 TS A WY WA
g FT TF |

YT FX €@ & qET 7@q, @1
TEY WIT TEAWTA FIT § AT AEY,
AFE I U FI-AEE AT A
T AT Ag qgr A7 g7 AN
mag | fawT agw St gos fafew
feey <ot &7 Ao AT FT GEd |
feeelt & mwaw @ Y ar "ga W
i g1 T qr oFAA 0F @A
Y for g w® TS B

@O d 9z § 5 oo o
o Z fF 3 ¥ zww Y s
TaE g owE &1 & g &gAr
qemr § fo fafy sy wee
21 7z wYY gum FEANIE #T
gt & & gwa W qeT
M FOA IqET owFg 3 fgar o}
feRerdr @ g1 TS A gg e
g f& s@as wwd ge ¥ magae
g gEas @omr e g1 w8
St & groEr Jwar g gg
AT T @ Wy £ 9z f@w A
fre @1 uF avw a1 awd
T W oA gmdamw @ oF
fre qeraa, fagre o fegeam &

zav fogmal ¥ ufadwy &Y 9% &

qAEE,  WTORT
TR WY FB oA @ 0w W
Ty & ¥ & s
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A qgew. qreIT (Few v

oAgw fewit faR gEw
oOFR A FEd g1 WE A
UEY 97 AL AFA 97 HZ0, 7-8
a~ gag & anq | e @ A
a9 T e ZAT & AT -
TR AL AT AT q@ e
FIGET SrEFwA Fr IqAT & g e
W e W TIALET A Wi
¥ wgar § a9y gl § g &l
qv g fa= i1

SHRI AMNNASAHEB P. SHINDE: Sir.
even some of our senlor colleagues mis-
understand. When [ referred to drougnt
and mulk production getting affected, 1
was not taiking about the Delhi milk
supply  position. What is under discus-
swon 15 the supply of baby food which 1s
manuiactured all over the country and I
was speaking in the npational! context. I
was not discussing about the dairy sup-
pites from the Delhi Milk Scheme. Sir, I
do not know why the hon. Member should
nave misunderstood this,

Actually. the baby f{ood manufacturing
units are  located all over the couniry
There was a general fall in the availability
ot milk which was to the extent of 50¢%.,
and it has led to less quantity or leis out-
put of baby food. If the hon. Member
nclds the view that  drought does not
affect amimal husbandry and it has noth-
ing 10 do with fodder, he has a right 1o
hold his own view and I have nothing 10
say.

About the shertage of bread in Delhi
what | suuid was that 1 was prepared to
go out with Shri Mathur Ji and if there
was any shortage, it would help me ro
vnderstand the positicn, Sir, as T said, 1
am making the statement on the basis of
information  given to me by the Dell
Administration. [ also  made the point
that there is price control in Delhi on
oread under D.IR. and outside Delh:
there is no price control. A bread of 400
grams which is sold in Delhi for 90 paise
;s much costlier outside Delhi. So, large
quantities of bread which are manufac-
mured here are going out of Delhi Na-
turally. it is not feasible to put a res-
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triction on this because after all it is our
own people who are consuming it. What
I was trying to explain is that as far as
Delhi is concerned, the production is
adequate to meet Delhi’s requirements,
In the third week of April, some shor-
tage was noticed because of some policy
change, price structure, ete. If the hon.
Member brings to my notice any area in
which the shortage persists, we shall take
steps to improve the pesition.

A W otw (SEEr): e
wereg, ¥ HdY ARy ¥ FgAT AT
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1 WS FFA E | AR gf, A TR
Sz fdam gar wT i s
wa # feaar?  gEl sEET AmG
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fFaar? § #g W qET oAmE@ g

¥t w3 % fawieq 7 fF zaw

"HA 0 GTE 3 AT FT FAFH
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Aifs W 4T s A AN AR R
3EFT g3 fFar o1 6% 7

SHRI ANNASAHEB P. SHINDE. As
tar as production i1s concerned, actualty
there are threc organized bakeries. One
is the Britanmia Biscuit Co. Ltd. Their
capacity was 23,328 tonnes in 1973 and
the production was 21,107 tonnes. The
second one is the Modern Bakery, which
is a public sector undertaking. lts capa-
city was 3,600 tonnes and the production
was 5,237 tonnes. And the third one 1s
M/s. S. P. Virmani & Co. Their capacity
was 1,000 tonnes and the production was
1400 tonnes. As far as the break-up of
the cost is cnncerned. 1 have some fi-
gures of the public sector unit, the Mo-
dern Bakery. The price fixed at the mo-
ment is 90 paise. And actually the cost
of production comes to 91 paise. That
means, they are selling at a loss. Maida
costs 465 paise; sugar, fat, vitamin and
other things cost 18 paise’ wrapper costs
9 paise. So, the raw materials cost 73.5
paise. Laubour and over-head charges come
to 17.5 paise So, it comes to 91 paise
while the selling price is 90 paise.

Il
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SHRI ANNASAHEB P. SHINDE:
This is not a question regarding dairy.
But there is some plan. It would depend
on the availability of raw materials, that
means, increased milk supply.

SHRI BIPINPAL DAS (Assam): Sn,
who is responsible for this situation re-
garding the baby food?. . |

SHRI NIREN GHOSH: Your Govern
ment,

SHRI BIPINPAL DAS: If you go to
the trader, he says that the distributor ts
responsible. If you go to a distributor, he
blames the manufacturer, and the manu-
facturer blames the Government and so
on and so forth. The trader blames the
distributor, the distributor  blames the
manufacturer, and the  manufacturer
biames the Government.

SHRI BHUPESH GUPTA (West Ben-
gal}: And thc Government blames whom?

SHRI BIPINPAL DAS: So, I really
do not know as to what is actually hap-
pening. One interesting fact is that when
one particular  Press correspondent  ap-
proached some of the manufacturers and
distributors. . .

SHRI BHUPESH GUPTA- At the
moment, the Government 15 blaming the
cow.

SHRI BIPINPAL DAS: The distribu-
tor, the manufacturers and the traders
say and claim that there is one section of
high officials in our Administration or
highly placed people or their wives who
bother these people by telephoning to
them. and that they corner the stocks of
whatever is there. I want the hon. Minis-
ter to tell us the truth, if he knows it. If
he does not know, he should find out as
to how far this allegation is true. This
allegation has appeared in the Press that
there is one section of highly placed peo-
ple—may be, it also includes politicians
like us and T do not know—but, mainly,
highly placed officials and their wives,
who bother these distributors by tele-
phoning to them. and corner the stocks.
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thereby depriving the poor people of the
baby food. Another allegation 1s that a
lot of this baby food goes towards the
production of rasgullas because it is said
that rasgulla gets a  very good flavour
when it is made out of baby food. So, 1
want to know from the hon. Minister
whether baby-food is bemng cornered by
an influential sectton of our citizens and
that it is being diverted towards the pro-
duction of rasgullas and sweetmeat. Is
that the reason why there is short supply
ot baby food and the poor people and
the middle-class pcople are suffering for
want of this? Or. s therec some defect in
the whole mechanism of the pricing
policy, the distribution policy and so on
and so forth?

SHR] ANNASAHEB P. SHINDE: S
when there is a gap between demand and
supply. I am not prepared to make a
statement that malpractices may not be
taking place because there are varlous
tvpes of people in the country and in the
population Therefore. 1t would be very
bold on my part to make a statement that
nuthing wrong is happening when shor-
tages are there. But. I may inform my
hon  colleague that, first of all, there is
some sort of informal distribution contro}
and nformal control of prices also.

S, what s bemng done now in Dethi -
I cannot say that it fis hundred per cent
foolprcof—is  that baby food is being
supplicd through  pharmaceutical shops.
that mcans through those shops which
sell medicines. According to the practice
now adopted one customer is being given
only one tin at a time and this tin is also
opened bv the shopkeeper in the presence
of the customer so that once it is open-
ed it cannot be sold in the black-market.
If packed tins are sold, there is everv
likelihood that a person may manage to
send a number of people to a dealer and
draw many baby food tins thereby cor-
nering them and re-selling them. It is far
this reason that the tins are opened in
the presence of the customer so that they
cannot be  again sold in the  market
Those are some of the steps which are
being taken.

As far as the basic policies are con-
cerned, there is no lack of installed capa-
city. As 1 said earlier, even now letters
of intent are being issued. The main diffi-
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culty is about the non-availability of raw
materials. About the pricing policy also
there was some difficulty when the prices
of raw materials went up. As there was
price  control on baby food items, the
manufacturers were required to sell at a
particular price and that must have en-
tailed some loss to them. But, now the
Government has rectified the position. By
cxamining the position now and then all
necessary steps are being taken. But, ulti-
mately the problem can be solved only by
increasing production and T do not think
there arc anv short-cuts or other solutions
to this problem.

SHR!I G, LAKSHMANAN (Tamii
Nadu): Sir. with regard to the distribu-
ticn of baby food, I have got a smali
suggestion to make for the consideration
of the Minister.

At thc moment, distribution s made
tnrough agents who are giving it to smai-
ler distributors. They have got benam
distributors and they are not actual shop-
owners or anything like that. These peo-
pie from the company are straightaway
giving it to them. If you call for the list,
you will sce that many of them are not
even shop-owners. Therefore, I would sug-
gest that distribution of baby food should
te handed over to the State Governments.
These agents and manufacturers of baby
tood should straightaway hand over their
stocks to the State Governments and the
State  Governments  through their own
machinery or co-operative societies or
Civil Supplies Department should distri-
bute it to the consumers. Then alone therc
will not be any black-marketing in baby
food. This suggestion 1s for the conside-
ration of the Food Minister. T would like
to know his reaction to this suggestion,

SHRI ANNASAHEB P. SHINDE: Sir,
we sha]l examine the suggestion of the
hon. Member. But, | do not think that
this will provide any easy solution if the
distribution of baby food is entrusted to
come c¢'wil servants or that the Govern-
ment is asked to look after it. Whether
it can really provide a solution to the pro-
blem, 1 do not know. But, we will exa-
mine this suggestion of the hon. Member.
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MOTION I'GR ELECTION TO THE
CENTRAL SILK BOARD

TBE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI Z. R. ANSARI): Sir,
] move:

“That in pursuance of clausc () of
sub-section 3 of section 4 of the Cen-
tral Silk Board Act, 1948 (61 of 1948,
this House do proceed to elect, in such
manacr as the Chairman may direct,
one member from among the members
of the House to be a member of the
Central Si)k Board ™

The question was put and the motion
was adopted.

MOTIOGN FOR ELECTION TO

COMMITTEF ON THE WELFARE OF

SCHEDULED CASTES AND SCHEDU-
LED TRIBES

THE

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL. (SHRI RAM NIWAS MIRDHA):
Sir, 1 move:

“That this House concurs in the re-
commendaiion of the Lok Sabha that
the Rajya Sabha do elect three mem-
bers of the Committee on the Welfare
of the Scheduled Castes and Schedu-
led Tribes 1 the vacancies caused by
the retirement of Shri N. P. Chaudhari,
Shri Sundaimani Patel and Miss Saroy
Purshottam Khaparde from the mem-
beiship of the Rajya Sabha on the 2nd
April, 1974, and resolves that this
House do proceed to elect, in accor-
dance with the system of proportional
representation by means of the single
transferable. three members from among
the members of the House to the said
Committee to fill the vacancies.”

The question was pur and the motion
was adopted. _



